
3089 Oral Answers 23 JULY 19S6 Oral Answers 3090̂

Flood Control Schemut

•175. Shri Iliraliims WUl the Minit- 
ter of Inigmtioii mnd Power be pleated 
to sutc the names of the Statet that have 
to far atked for loant for the execution of 
flood control schemes >

The Deputy MlnUter of Irrlgstloa 
ud Power (Shri Hath!) : During 19;4‘ 
S5» loans for financi ig Flood Protection 
fpven to Assam, Bihar, Jammu  and 
K’̂shmir, Punjab, Uttar Pradesh and 
West Bengal. In so far as loan assistance 
dur̂ 1955-56 It  concerned, it wat 
de<̂ided at the third meeting of the Central 
Control  Board  held  on  the  28th 
March 1955, that the States concerned 
should, send their over-all programme 
of work before September, I955« Such 
pogrammes have been received so far 
from Orissa and Uttar Pradesh only.

Shri S. N. Datt Since the Central 
Government has taken up these flood 
control measures, may I know the number 
of schemes in different States that have 
been completed, and to what extent they 
have proved successful in  preventing 
flood?

Shri Hathi: So far as the various 
schemes in different States are conccmed, 
it will not be possible to give the exact 
number. What the Central Government 
has done is to give Central assistance to 
the various States for financing their 
schemes. They have to send their pro
gramme. But so far as Assam, West 
Bengal and U.P. arc conccmed, they have 
special schemes for proteaion from floods. 
In such schemes the work, so far as this 
year’s target is concerned, has been com
pleted. But it is not possible for me to 
give the number of the schemes in various 
States.

Shri N. B. Chowdhury: May I know 
what steps Government have taken to 
see that losses do not take place due to the 
woik being left half done without sufficient 
safeguards before the rainy season?

Shri Hathi s So far as the Government 
is ccncerned, they take all precautions 
that the works are not completed and not 
left half done. That is the main precau
tion which we take before fixing up the 
targets. It may be that the full protec
tion work may not be con̂leced within 
one season. But whatever target is fix̂ 
we are trying to reach that target.

Shriotati Rann CludmTarttyt May
I know if the West Bengal Government 
has not aaked for any loan or any hê in 
any foffli for flood control meaturet in 
Honh Bcajpii for hametting the Tiata?

Shri Hatldi They have not doae ao* 
for the year 1955-56, but for the yeaa 
I95|>̂5 they had asked for a loan of Ra..

The Mlnlatar of Plansiliig  and 
Irrigatioii and ’Poi  ̂(SSrt Nands)!-.
I may add that the Ben̂l programme 
has been nude and provision hat been 
made also for the ciirrent year.

Pandit D.  Tlwarys May I know
whether the money allotted to the Bihar 
Government hat been expended in ftill 
or whether tome portion it ttill to be ex
pended in full or whether tome pordon it- 
ttill to be expended for 1954-55 ?

Shri Hathit I think they have tpent 
Rt. 35 lakht.

Tuagabhadra Project

*176.  Shri SiTamurttai  SwaoU t.
Will the Minitter of Irrifation  a&â 
Power be pleated to ttate:

(a) the acreage of land brought uo 
der  iirigadon under the Tungabhadrâ 
Project i

(b) the mileage of canals cunamict- 
ed so far; and

(c) the total number of oisiiiDuianet̂ 
which comprise this canal system ?

The Deputy Miniater of Imgauois 
and Power (Shri Hathi)s (a) iy,6cai 
acres.

(b) 231 miles.

(c) 204 distributaries.

Shri Sivamurthi 5wami: ‘Ihough 

ihe pDject wurk has been completed two 

years ago, whar are the reasons that such 

a small acreage of lands is irrigate'

Shri Hathit For various reasun»» there* 
has  been  delay in the utilisation <>f the 
vmter. In  the  first place, lasf year the 
water wus releas-(i in J’ ly; by that time it 
had already rainctl anci  piThaps the culti
vators were not  r̂'nciy  receive ihe v.ater,. 
The second reason was that the land rndcr 
irrigation was not reatlŷ it had  o be 
levelled  before carrying the tribu ariet* 
and that required some labour, m̂ ney, 
etc.  The third reason was that )>e( pie 
in that area were  not  used to irngation- 
they were used to dry cultivation  urly,. 
Efforts are being made by the 5tatc Go
vernment to cducare the people in this 
respect and to give them loans for levcU-.- 
ing  and bunding the land.

Sliri Sivamurthi Swami: May I
know whether any scheme has been for
mulated by the State Government and’ 
sent to the Centre for help for develop
ment of thit area?

Stoi Hathit They have asked for
for this  purpose.

Shrl< SIramnrthi Swaml
II know whether it has been aaicdo
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ShH Hftthls The lotnt for both Mysore 
ind Hydeitbad have been unctioned.

Shrl T. Suhrmfuamnjmmt It it • 
fact that the Ĝ v̂ernment of Mysore have 
requetrwl  the Central  Gwemment to 
BMke available to them a  cme of rupees
to be distributed as loans to the •griciilr 
turists f>r  development work?

Shfi Hftthi: I think a loan  of Rs. 54 
lakhs  has been sanctioned for Hydera
bad State but the figure is  subject to 
verification.

Patvol

*177* Shrl P.  C. -Botes  Will the 
Minister of Worka» Hoaainf and Supply 
b|s pleased to state:

(a) whether it is a fact  that  the 
price of perrol has been raised fr̂ m May, 
1955 ;»nd
Cb) if so, the reasons therefor?

The Minlater of Commerce (Shrl 
Kamarkar): (a) Ni. Sir.
(b) Dv̂s not arise.

la regard to (a) I should add rhat in 
fact frim 20-6-55 pcTol prices have been 
red ic-?d.

Shrl P. C. Bose: I hai ‘ > pay m->re 
in  h* beginni ig -*f May.  WiH  tĥ  'î n. 

Mi list !r  ol'sse  make  s>m̂  enq iiri'*s?

Shrl Karmarkert My Hon. fn>nd 
sĥiJd rake 5r‘acr care bcf>rf* mking 
payment and should pay s ric Jy acc r ’ing 
to he ra f's ha are pr'scribf'd.
Shrl Natesan:  M»»y I  k - w  on
wha bJisis rh* ceiling nricc uf petrol 
is fix-̂d in ih>s c v.m ry ?
Shrl  Karmarkar:  The  acc vi ving 

procedure is wlia" is ka'iwn as fhe valued 
s >ck accounting sys cm. If my friend 
ssks any questions on that I will liave to 
ask f)r notice.

Steel
*179* Shri  BibhutI  Mishra:  Will 

the Minisier of Commerce and Industry
be pleased to state Lhc cs.ima cd to.al re- 
q̂nrcments  of steel  in  i955?

The Deputy Minlater of Commerce 
and Induatry (Shti kanungo): About 
2*5 million tons,
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Sardar Hukaai Slngbi In asteuioK-
these requirements,  may I know whether 
the full demands of Defence* Railways, 
developmenr schemes and housing schemes 
for D.P’s  have been allowed • >r whetlier 
there has been any cur in those demands.

*fhe Minister of Commerce and 
Induatî and Iron and Steel (Shrl 
T. T. lurlahnamachari): Th‘ ilemands 
hav o ‘cn all ex eu  l\a s »ppli *8 •
were available.
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Vlltage bduatrlM

•180. Shrl Gadlllngana  Gowdt
Will  ĥ M lis er  of Production be 
please i 10 sta:e:

(a) whether it is  a fact that a scheme 
known  as  the  Intensive  Area Scheme 
has been taken up in about fifteen centres 
to improve the village industries;

(b) the  number of centres opened in 
AadhtM  State under this Scheme; and

(c)  the criteria for selection of these 
centres?

Tha Daraty Miniatar of Prodncdatt̂ 
(Shri Sa»h Chaad»a)t (a) Yes, Sir.




